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25.10.2016
Appl: Sri A. Moin is on adjournment 
Resp: None

List revised.
List this case on 19.12.2016.

(Dr. Murtaza Ali)
Member (J)
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(Ms. Jayati Chandra) 
Member (A)
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CCPNo. 31/15

For Applicant; Sri Amit Verma for Sri A. Moin 
For Respondents: Sri Rajendra Singh 
The Contempt petition has become infrcutuous as 
contended by the learned counsel for the parties on 
the ground that the O.A. has already been 
withdrawn. Hence, Contempt petition is dismissed 
as having become infrcutuous. Notices issued to 
the respondents are hereby dropped.

(Mrs. P. Gopinath) 
Member (A)

(Justice V.C. Gupta) 
Member (J)
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